
statem.ant of the· US Secretary of 
S.tate Mt:, M.uskie as reported 'in the 
nutes «..India dated 1.7 October, 1980 
to the eft'ect. that USA intended to 
·hold perj.odic air and nav.al exe.rcises 
in the Indian ocean to defend their 
interests therein; and 

(b) i.f S'O, how far Government con-
sider this a threat to peace "in the 
zone, and Government's reaction 
thereto? 

TH~· MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE. 
(SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

(b) Government of India have re-
peatedly de.clared that Great Power 
military presence in the Indian Ocean 
constitutes a threat to peace and sta,bi-
lity in this area as it introduces new 
tensiOns and conflicts in our neigh-
bourhood. Government of India has 
conveyed its strong opposition to t be 
increasing military presence of the 
U,SA in t'he Indian Ocean and the 
Gulf area, both. in bilateral wIks as 
well as at the UN and other inter-
Rational fora. India has been actively 
in toueh with oth.er littoral and bin-
terland countries to con~ert action for 
the reduction and ultim.te elimina. 
tion of Great Power military presenee 
from this area. India intend.s to 
pursue tbis line in the Conference on 
the Indian Ocean scheduled to be held 
in Colombo in 1981 and in the pre-
paratioos leading upto it. 

Nuclear ExpIodoD. Detoa.ated b,. 
CIabaa 

3147. SHRI MADHAVltAO SCIN-
DIA: Will the Minister' of DJ:tI:NtE 
be 'pleased to state: 

('8) . w·hetber Government's atten-
t~Qq has been drawn" to the r~ported 
?uclear explosion detonated ,by China 
In North West China on 16 OCtober; 
1888? 

(b)' if so, whetber Government bave .Ii., .. ~ev~e"8d' t.b" nuelea, poliCy in 
~4e'~lia~t ~reof; .• a.d. ..' '. '. 

(c) the. decision taken by Govern-
m~nt in. the matter? 

THE MINISTER. OF STATE IN 
THE 1\[INISTRY OF DEFENCE. 
(SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

( b) and ( c) . The latest Chinese 
nuclear test fOloms part of a series of 
such tests cO!lducted by China over 
the years. This test by itself does 
not alter significantly Chinese nuclear 
\veapOns capability and does not, 
therefore, pose any new threat to 
India. Government remain committed 
to utilising AtomiC Energy for peace-
ful purposes. 

study on Foreign Hand in Moradabad 
Riots 

3348. SHR! MAD'HAVRAO: SClN-
DIA: Will the Minister of BOMB 
AFFAIRS· be pleased to stat'e: 

(c) whether latest studies have 
revealed that there was no foreign 
hand behind the reCent riots in 
Moradabad, Aligarh and other places 
in 11.P; 

(b) if SO, whether Government 
have identified the precise nature and. 
details of t·he elements responsible 
for 1he riots; and 

(c) the steps taken· to round up the 
same and to brill' them to Gook? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAltWANA): 
(a) No formal studies have been 
carried out by Government into these 
riots. However, inforlNltiOn avaifable 
so far does not indieate involv~ent 
of any foreign hand in the communal . 
riots in Moradabad, Aligarb and other 
t:owns in Uttar Pradesh." 

(.b) The State Government of Uttar 
Pradesh have appointed a Commission 
ot Inquiry head~ by a District Judge. 
under '·the Commissions Qf I InquiJ7 
Act.' 1852, to investigate the incidents 
wbioh ttPk place In Mor.d~bad on the 
lath· AUI~t, . .l980~ . . 
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(C) Does not -.ris'e in 'view of the 
knswer given to parts (a) 'and (b) 
above. 

Acreement 011. Mlzoram Problem 

3349. SHRI A. NEELALOHITHA-
D~SAN: 

SHRI CHITTA BASU; 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Government have rea-
ched any agreement with Shri Lal-
denga, the MNF Chief with regard 
to the Mizoram problem; end 

(b) if so, the details of the agree. 
ment? 

THE MINISTE,R OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) and (b). Reference is invited to 
the Statement made .by Home Minister 
in the House on JUly 30, 1980. 

Talks are still continuing. .., 

Arms Faetory in. Police Lines in Agra 

3350. SHRI M. V. CHANDRA-
SHEKARA MURTHY: 

SHRI CHlNTAMANI JENA: 
SHBI AMAR ROY'PRADHAN: 
SHRI KESHO'RAO PARDHI: 

. SHR-I MOOL CHAND DAGA: 
SHRI SHIV KUMAR S,INGH': 
SHRY RAM PY ARE PANIKA: 
SHRI R. L. BH'ATIA: ' 

Will the Minister 01 HOME AF-
FAIRS be pleased to state: 

(a) whether it has been reported 
in the Statesm.an of 8 November, 1980 
tbat Ille.gal Arms Factory in Police 
Lines in Agra Was unearthed; 

(b) if so, whether, for the last four 
months, this is the 11th factory which 
has been unearthed in the country; 

(C) whether, ,for the last, four 
months many bomb manufacturing 

factorie~ arms factories were un-' 
~arthed in almost every State end, 
their number was more in U.P., Pun-. 
jab and Madhya Pradesh; 

(d) the States and the places in 
which these factories were operating; 

(e) whether there was any foreign, 
link involved in these factories; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN 
T'RE, MINISTRY OF HOME, AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) Government have seen the Press 
Report. 

(b) to (f). The requisite informa-
,tion is being collected from the State 
Governments and will be laid down 
on the Table of the House on receipt. 

Strategy for Introduction of Colour 
T.V. 

~ 

3351. SHRI N. NEELALOHITHA-
DASAN: 

SHRI CHITTA BASU: 

Will the PRIME MINISTER be 
pleased to state: 

(a) \vhether the Working Group set 
up by the Department of Electronics 
to formulate a strategy for the intro-
duction of colour television in coun-
try has submitted its report. 

(b) "'hat are the main recomm.oo-
dations ·\)f the Report; and 

(c) what ~u~tion has been taken by 
Governlnen t on the Report of the 
Working Group? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
T;ECHNOLOGY AND ELECTRONICS 
(SHRI C. P. N. SINGH): (a) Yes, 
Sit. 

(b) The recommendations of the 
working group are placed at Annex-
ure-t. 

(c) The Report is under examina-
tion. However, an indication of Gov-
ernment's thinking of: Colour 'TV was 
given ,by Prime Minister at the meet-. 
iag of the Consultative Committee, of 




